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REoRGANISATION OF NATIONAL COAL 
DEvELOPMENT CORPORATION 

1925. SHRl D. C. SHARMA: Will the 
Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) the progress made by the Committee 
appointed to enquire into the affairs of the 
National Coal Development Corporation; 
and 

(b) when it is likely to submit its report? 

TIlE MINISTER OF STATE IN TIlE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : (a) and 
(b). The Committee is stin enquiring into the 
affairs of the National Coal Development 
Corporation and it is expected to report to 
Government by the end of January, 1968. 

TRADE WITH PORTUGAL 

1926. SHRI SHIVA CHANDRA JHA: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that India has stin 
trade relations with Portugal; 

(b) if so, the reasons therefor and the 
specific items of export to and import from 
Portugal and the amount of foreign exchange 
India is gaining thereby; and 

(c) if not, when the trade relations with 
Portugal were cut off and for how long and 
for what reasons ? 

TIlE MINISTER OF COMMERCE 
(SHRl DlNESH SINGH) : (a) No, Sir. 

(b) Does not arise. 
(c) Trade with Portugal was banned after 

the adoption by the United Nations General 
Assembly, at its 20th session of a resolution 
calling upon all member nations to 
boycott trade with Portugal. ~ ban ha& 
continued since then. 




